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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.56 of 2024 (SZ)

In the matter of:

Arunkumar Sermakkani,

Krishnagiri District and Ors ...Petitioners
And

Union Of India,

Rep. by its Secretary,

MOEF & CC,

New Delhi and Ors. ...Respondent(s)

Report filed on behalf of the 4" Respondent

I. K. Shanmugam, aged 58, S/o Late B. Kirubakaran currently discharging my
duties as Deputy Director, District Town and Country planning Office, Krishnagiri
District, Hosur files the Report as follows:

1. The Applicant filed an application numbered O.A No. 56 of 2024(SZ) before this
Hon’ble National Green Tribunal, Southern Zone, first listed on 20.02.2024
praying to close the steel rolling unit run by the 5" Respondent as it is being run
without prior environmental clearance under Category 3 (a) of EIA Notification,

12006, and also stated that such is functioning close to a Residential area.

J

It's humbly submitted that on pursuance of the proceedings and based on the
allegations made in the Application a site visit was conducted on 27.03.2024 by the

Deputy Director of Town and Country Planning, Krishnagiri District.

3. Location of Industrial building:

The said Industrial building of the 5th Respondent was constructed with Ground
floor + 1 floor with a buildup area of 17119.22 Sqm in SF No. 287/2C, 291/1, 2A,
2B, 3A. 3B, 4A, 4B, 292/4A, 4B, 5A and 5B at Kalukondapalli village and
panchayat, Thally panchayat union, Denkanikottai taluk, Krishnagiri District,




4.

&
Land use of site:

I'he above site was in a non-planning area as per Tamil Nfdf’ l'"o;v:d;:g Eﬁl}inft:i
Planning Act, 1971 till 18.11.2022. There after lh'c above sllt,ITa -
Hosur New Town Development Arca (Planning area). ! O;I.J.I'd I
Development Plan was consented by the Government of Tamil g 0!3.2 . 0.
Ms No. 205, Housing and Urban development department Dt.18.11. .

At present the land use of the above site is in General Industrial use _zon-‘;;s
per Hosur New Town Development Plan, vide G. O. Ms No. 205, Housing
Urban development department Dt.18.11.2022.

Site inspection report

The above site was inspected by Deputy Director of Town and Country Plzfnn_lng.
Krishnagiri District on 27.03.2024. Found that the Ground floor + 1 ﬂoo:r hu:ldn}gs
were constructed and operating as steel rolling industry. 18.0m wide HT tower line
is passing through the site.
a. During the site inspection, the applicant has not provided the approval
details of the running industry.
b. The above site has access road of 10.0m wide panchayat tar road.

6. Site boundary details:
North: Existing panchayat tar road there after new Industry building under
construction
East: Vacant land and Existing panchayat tar road
South: Vacant land
West: Scrap vard and Labor shed
Area statement of Industrial building
SI No. Building name Area in Sq. m
1. Rolling mill GF GI Sheet shed 2950.75 |
2. Panel room & Transformer yard GF GI Sheet shed 453.15
3. Store room-1 GF RCC Building 132.09
4, Rest room-1 FF RCC Building 125.72
5. Compressor room GF A/C Sheet shed 44.16
6. Office room GF RCC building 171.75
7. Rest room-2 FF RCC building 145.61
8. Cooling Bed GF GI Sheet shed 1487.70
9. Thermax shed GF Gl Sheet shed 326.34
10. Caster shed GF GI Sheet shed 641.99
11. New Scrap storage shed — Proposed GF GI Sheet shed 834.20
12. Furnace shed GF A/C Sheet shed 4341.60
13. Store room-11 GF A/C Sheet shed 98.00
14, Maintenance store room GF GI Sheet shed 42.43
15. Capacitor room GF GI sheet shed 50.00
- 16. Substation (OTS) 205.92
| 17. CCM Water complex GF RCC building 288.20
18. Coal shed-1 GF A/C sheet shed 209.00
19. Coal shed-11 GF GI sheet shed 283.90
| 20. LAB GF RCC building 84.71 |
21. LAB FF RCC building 84.71
22, Staff canteen GF GI sheet shed 76.86
23. Security room GF RCC building 19.65




3.

24, Security room-II GF RCC building 9.00

25. SLAG Machine GF GI sheet shed 400.00

26. TMT Storage shed GF Gl sheet shed 1879.52 |
27. Random storage shed GF Gl sheet shed 73440 |
28. Induction furnace GF A/C sheet shed 515.10

29. Induction Furnace GF RCC building 190.96

30. Store room-I11 GF A/C sheet shed 132.30

31. Store room-1V GF A/C sheet shed 132.30

32. Mini store GF GI sheet shed 27.20

Total 17119.22

. Notice -1

It is humbly submitted that Notice was issued to M/s. Mecn_akshi 'L‘:d}f-'og {Imslia) Pvt
Ltd to produce the approval detail of above said industrial building bet.orc the
Deputy Director of Town and Country Planning, Krishnagiri District, vide Roc
no.863/2024KD on 28.03.2024.

. Approval detail received from the M/s. Meenakshi udyog (India) Pvt Ltd

The approval details were received from M/s. Meenakshi udyog (India) Pvt Ltd on
01.04.2024. and included the following:

e The Proceedings no. 4508/04/A5, Commissioner of Thally panchayat union
Dt.06.12.2004. Photocopy.

e Deputy Director of Town and Country Planning, Vellore Dharmapuri Region,
Approved the drawing numbered as 33(67)/2004 (Rain water storage system).
Photo copy

e Deputy Director(i/c) of Town and Country Planning, Dharmapuri Region, Roc
no. 669/2014/DR, Dt. 08.09.2024. Photocopy.

e Deputy Director(i/c) of Town and Country Planning, Dharmapuri Region,
Approved the drawing numbered as 34/2004. Photo copy.

e Approved drawings and detail were not fully furnished by the M/s. Meenakshi
udyog (India) Pvt Lid

. Notice II issued to M/s. Meenakshi udyog (India) Pvt Ltd

It is found that only 3000.00Sqgm buildup area for M/s. Meenakshi udyog (India)
Pvt Ltd was approved by Commisioner of Thally panchayat union vide

Proceedings no. 4508/04/A5, dt. 06.12.2004.

Further 505.34Sgm buildup area for M/s. Meenakshi udyog (India) Pvt Ltd was
approved and forwarded to Block Development Officer of Thally by Deputy

Director of Town and Country Planning, Dharmapuri Region vide Roc no.
669/2014/DR, dt. 08.09.2014.

It was fcfund that, totally 3505.34Sqm of buildup area was only approved for
constrcution of M/s. Meenakshi udyog (India) Pvt Ltd. Buildup area of Industry




A

building is varying with approval detail and present site condition. So, Notic.e Il -
Form IIl- Notice for removal of unauthorised developement carried out without
planning permission was issued to M/s. Meenakshi udyog (India) Pvt.Ltd by the
Deputy Director of Town and Country Planning, Krishnagiri District, vide Roc no.

863/2024KD on 04.04.2024.

10. 1 respectfully submit the Hon’ble National Green Tribunal may be pleased to
accept this reply and may consider to close the Suo Motu application as not
pertinent and not maintainable under Environment (Protection) Act 1986 and thus

render justice.

P pn A

Deputy Director,
District Town and Country Planning Office,
Krishnagiri District, Hosur.

ifion
Verification

I. K. Shanmugam, aged 58, S/o Late B. Kirubakaran currently
discharging my duties as Deputy Director, District Town and Country
planning Office, Krishnagiri District, Hosur do hereby verify that the contents of
the report are true to the best of my knowledge and based on the information and

reports available with me, I have not suppressed any material facts.

AP AW

Deputy Director,
District Town and Country Planning Office,
Krishnagiri District, Hosur.
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'F’*- ‘w APPENDIX
NS4 . 2023 Form I
{ : [See rule 3]
NOTICE FOR PRODUCTION OF DOCUMENTS

File No0.863/2024 KD Date:28.03.2024

On the basis of information which has come to notice that the
development at S.F.N0.287/2C, 291/1, 2A, 2B, 3A, 3B, 4A, 4B, 292/4A,

4B, 5A & 5B at Kalukondapalli village, Thally Panchayat Union,

Denkanikottai taluk, Krishnagiri District has been made, without obtaining

due planning permission.

Site was inspected ©n 2
the approval details.

duce the following documents
of this notice, failing which
n 56 or 57 of the Tamil Nadu
Nadu Act 35 of 1972), based

7.03.2024, during the site inspection,

applicant has not provided
You are hereby requested to pro

within __ 07  days from the date of receipt

necessary action will be initiated under sectio

Town and Country Planning Act, 1971 (Tamil
on the records / documents available at our end.

1. Approval order

2. Approved drawings e ﬁf/ﬂx\c}

Deputy Director,
District Town and Country Planning,
Krishnagiri District, Hosur.

18 Mzw

| ) =\
M/s. Meenakshi Udyog India Pvt Ltd, : o
Kalukondapalli village, ko a el &
Thally Panchayat Unicn, $op e ke w7 ;T
Krishnagiri District -635114, " * o euiuC L8l
(@mm&‘ﬂum@gl_sh}
Q.M—tg Dl - oy - Q_OQJ.I
1) Block Development Officer . ez
T & ] ' rel PRYA2 R

Thally Panchayat Union, Y.Ll ). deg €10 ~ 2 gl

Krishnagiri District, ({l? Ay IS rSsT |
2) Panchayat President, % [ Pa et i

Krishnagiri District,
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: LDEWETTSHS A to.[>. 616 eTevemeuI’(B | ! , . _ Q.’» , :_ _: _ Existing Road
 [oalpongsg o) asf... éol20/, | 1 | e . T Y e  nwws ~ Power Details
@A L @siten  [BUBS DT SHETHSE L LIL | L - ' : ‘ ‘ R i e e i . . :
QsmPoEiiy QUUSE auphsILGSDS!. E s ; | : @ P St S.No. | Machineries Name H.P. |Nos| Total H.P.
r | 1.15 vl . :
£ e k/ﬂf))\;l ] h = % 1 | Transformer -1 8244.27 | 1| 824427
| L | A empeoiniay /éwmjmt»@ q | , 1428 :
Ll % - | , - . ’ 0 2 | Transformer -2 57252 | 1| 57252
g ASIIA % Furnace Shed | 3 5 | = 8 o ; 5 B B
g , SBnpbEnene IS 9.83 X14.74 & & T = = | 3 | Induction Furnace 7633.59 | 1| 763359
f . » . | L8/ 4 |Pump 22000 | 1| 229.00
| | omalpenss i s 2212014 | .l 1 & i e B
| r-;—wéﬁ%?ﬁ%b-— % (261 4....&3‘2-“%.; ..... ' | @ 384 @ .7 Il ! L v - 5 | Lighting Load 28.63 28.63
L SHOALEGETET  [BubgaeTs EHES LB | » : 3 \w{ e ; compound wall 2.0m Height ;e_; — o m)
ASMPCOEILL PLLFEH QUPRIGLILGADS!. | | ! \“11\ N 1 TotaHF i
,r o W&)m | B NN ARG z Schedule of Joineries
: ¥ 5 . ; &~ | 4 Pump s
o I e g s W ’ 8§51 | s o “ RS | Rolling Shutter | 3.00 X 3.00
s ‘% | | - |
L | - ulv ‘e%fy ! g D Door 0.90X2.10
q:t ; V " ; ]! L T 432 ‘ A_:l Irr. w ;ﬂ: W 11 ..j: ?wgl@ T L g‘ : a S "8 n1 . Door ivore—— 0.76x 2-10
o A el R A L%ﬁn———-i ‘———T--~J i oo bregmed - SREE S L:%:J :r‘ll 1l o = Ul W - Window | 1.80 X 1.80
. b | \ '
S é ' s 1] OFRCE ROOM 1 o4 S.F.N0:291/4B \ . W1 |  Window 150X 1.20
, 4 k :
: | rd b il ‘ n T compound wall 2.0m Height \\ wz Window , 1-20 x 1-20
ol $.F.No:291/4A v Ventilator 0.90 X 0.60
| | ! ™ w
: ‘ _ ! |
T o BT 13 Area Details
1 Wi ! R R "
“.. _____ .J Particulars Area in m?
25.02 - - | e
- 25.25- Z - 5.04 by Total Area Of The Site 13200.00
FURNACE SHED AND OFFICE PLAN , Plinth Area Of The Pro. Furnace Shed & Office 485.81
; \ s, :
. P > i f The Pro. Toilet .
= 7 2m Wide Dnvewgy-. ‘ § Plinth Area O ro 0‘, ‘ 9 92
. : ‘ @ = : \ > : Plinth Area Of The Pro. Security Room 10.55
: . [TTITTH - \ » ‘
|I}I|IMI'I|I|| ;cf}f-lm l | I I I I ] [ \\ qi; : _ O hibns © Floor Space Index (505.34/13200) ‘ 0.04
. a2 3 2 \\_ L R e as . SR 2 Plot Coverage (505.34/13200)*100) 3.83
w“ . g 1 du—gy— e = : il : :
: § .3, T 1l LGl N N R e ‘L’__' ‘ § : 4.80 Open Parking (3.75 x 10.0 x 10 Nos.) : 375.00
a. ‘ ' » - .
al e St E , Tol | | Applicant
‘ S ‘1o e - S - D= i e 40
6L : /; mﬁ?&z‘% 8t [ ’&5\] G.L .’71 :\ Transfor\;?l?; : g s-F-quZQZIsB
RR. INCM 1: 6 e ' I - ,__";" 4 J
P.L.C 1:5:10 5 ELEVATlON . 10 : : L 4
¢ o R ; @ Db o o o R SRR :Ff-f ot . _M(ngymgm) il iy ——— SECTION-AA - —— e okl i — S er—— TN T e e b e e R i - A S e RIS R S
: : | (Security Room) v v
Bt »1.20-.2131.21-.‘:«-23 SECTION - GG 2 T _330_1 2
:tk : 1[ Wi 1 . v : 4 L e
& | secunnry e ! e ol w1 ¥ F &l e '--1-~' }
“N! '3.00X2.59 g 4 " 2 /‘ =7 - rl ol o e 5P i : :
3 HH ol 5 “ -l -
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Q": 1.0 b . ‘«F
: "\:”"‘—"J 50 < “ 1 1
@ i * 0'; LL » + i'i.._..___c(; 1:5:10 using 40mm HBG Metal
TO'LET PLAN " b B 3-“ 23 " 153 . : R(I,C 124 uslf;u ZOlT:fH:BG Metal V . -
» SECURITY ROOM PLAN ’ PLAN SECTION ON - " FF " Ly SITE P LAN A |
Sand Filling ATER TANK ' o &
el -/ BrickBats |
@O ¢ . VENT m; 3 SOLAR HEATER e
A 4 By ET 7~ ) ——— COVER SLAB
== iy %ﬂ = = ‘ / INRC.C1:24 E SOLAR g [
+ | ERsg 8+ TR i T : Bl e b BE . RL ‘ - y PANNEL Er.’R. KW.C.E.,
4 il i T A Lo : ™" | ol R ® ' Consulting Civil & Engineer
PLAN ‘ ? . W — INLET —5' H » o Licensed Eiuiidm}g Su:veg/(){og
e > 1S ' | : : No.13,-1/3, Raju Street, HOSUR-635 10¢
e SEPTIC TANK & DISPERSION TRENCH DETAILS el AR L2 ok PLAN e
SEC 25 SCALE- 1:100 | PO 140 —— : SOLAR WATER HEATER Cell : 8934920701, 9854154904,
,L__' RAIN WATER HARVE‘ST!NG SYSTEM . | ; | SECTION-AB . SCALE- 1:50 : i
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Registered post with Acknowledgement

R g

Form IIX

L N L )]

[See rule 5{(a)]

NOTICE FOR THE REMOVAL OF UNAUTHORISED DEVELOPMENT
CARRIED OUT WITHOUT PLANNING PERMISSION.

Fi 86372024 Date:04.04.2024.

Subject : Unauthorised Development at  Krishnagiri
District, Hosur - Krishnagiri District -
Denkanikottai taluk — Thally panchayat union -
Kalukondapalli village and panchayat - in Sf
no. 287/2C, 291/1, 2A, 2B, 3A, 3B, 4A, 4B,
292/4A, 4B, 5A and SB - Industrial building
canstructed with Ground floor + 1 Floor with a
buildup area of 17119.22 Sgm - Notice under
section 56(1) of the Tamil Nadu Town and
Country Planning Act, 1971 (Tamil Nadu Act 35
of 1972) - Issued - Req.

Reference : 1. Notice-l issued on 28.03.2024, vide Roc no.
863/2024.

2. Site inspection made on 27.03.2024.

£ At

Pursuant to the inspection carried out on 27.03.2024, it is found
that an unauthorized development of Industrial building has been carried
out in the premises at 5.F.No. 287/2C, 291/1, 2A, 2B, 3A, 3B, 4A, 4B,
292/4A, 4B, SA and 5B in Kalukondapalli village and panchayat, Thally
Panchayat union, Denkanikottai taluk, Krishnagiri district without
permission for development of building has been duly revoked. The
photographs of the development taken during the site inspection are
enclosed.

You are hereby required to restore the building to its condition
before the said development tock place by altering the building for front
setback of 6.0m and side setback of 3.0m with 60 days from the date of
receipt of this notice.

If the building bhas not been restored within the above period,
appropriate action will be taken under sub-section (5) of section 56 of the
Tamil Nadu Town and Country Planning Act, 1971  (Tamil Nadu Act 35
of 1972), for demolition o f alternation of any building or works or
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w2,

carrying out of any building or other operations as it may consider

necessary, without any further notice. The cost incurred for demolition or
alternation will be recovered from YOou.

You are also requested to discontinue the use of the building within
30days from the date of receipt of this notice,

_ ‘If tr:ae owner/Occupier as not discontinued the use of land or
building within the specified period, appropriate action under sub-section

(2-A) of Section 56 of the said Act will be initiated by locking and sealing
of the subject premises,

Foce™
Deputy Director,

District Town and Country Planning,
Krishnagiri District, Hosur.

Encl. J

24
photographs of the development ™ L‘\
taken during the site inspection

To

M/s. Meenakshi udyog (India) Pvt Ltd,
Kalukondapalli village,

Uliveeranapalli to Kappakal road,
Denkanikottai tk,

Krishnagiri Dt - 635114.

Copy

1. The Block Development Officer,
Thally Panchyat Unian,
Denkanikottai taluk,
Krishnagiri District.

2. The President,
Kalukondapalli village panchayat,
Denkanikottai taluk,
Krishnagiri District.
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SITE PLAN SHOWING THE EXISTING & PROPOSED CONSTRUCTION OF FACTORY BUILDING IN THE P,REMISES OF M/S. MEENAKSHI UDYOG (INDIA) PVT., LTD., IN

S.F.Nos: 287/2C, 291/1/291/2A 291/28 291/3A, 291/38 291/4K 201/48, 292/4A 292/48 292/5A & 292/58 AT KALUGONDAPALLI VILLAGE & PANCHAYAT,

DENKANIKOTTAI TALUK , KRISHNAGIRI DIST.
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LIST OF TOTAL CONNECTED LOAD EXISTING

AREA STATEMENT - 1

AREA STATEMENT - II

COVER SLAB
INRCC 1:2:4

-

I VENT PIPE

MNLETHE 3. @8 -k Js &= TLET
:::::::1:::

L 3 g Sv

SECTION-BB L-PCC L8

INLET! QLT
2 v
T 1= 2
Vv v

SNo DESCRIPTION No. | KW | KVA DESCRIPTION AREAINACRES | SNo DESCRIPTION AREA IN SQMTS
ROLLING MILL DIVISION- SF.No:287/2C 0.06175 1| roumoMmL  (, F O { ard 295075
1| rovemnomrL OV 11 e foe SF.No:291/1 14573 2| PANELROOM & TRANSFORMER YARDG; Q; E(fw]‘“‘ 453,15
2 | INTERMILL |1 [ |m SF.No:291/2A 29270 3 | STOREROOM-1,GF, 7 Qe h “ 132.09
3| coNTINUOUSyaLL - 250K 4 | 1000 | 1053 SF.No:2912B 02223 4 | RESTROOM-1,FF, j 12572
4 | FLYINGSHEAR |, 1 | ® 231 SF.No:291/3A 1.8649 . COMPRESSOR ROOM A)é ¢lagl (4 F 4.16
5 | DCTAIL BREAKER 2 63 SF.No:291/3B 19266 6 | OFFICEROOM,GF, ) QCZ at) RE
6 | DCPINCHROLL 2 63 SF.No:291/4A & 4B . 06269 7| RESTROOM-ILEF, 14561
7| 1T cooLING PP 1 [ om0 | s SF.No292/4A 11486 ¥ | coounGse, (, :F., G J Sheaet 14870
8 | ROTARY SHEAR 3 | 6y | @ SF.N0:292/4B 09510 ? | THERMEXSHED ¢ (O3 ¢ baef 32634
o | pusuEr R TR SFNo29/SA- 02 - | 10 | casmRsuED ¢, € %gmf 64199
10 | COLDSHEAR e 19 SF.N0:292/5B 0.7040 1" | NEW SCRAP STORAGE SHED - PROPOSED(, 1 (4Y ¢ e 83420
1 | BENDING MACHINE 2 n TOTAL AREA IN ACRES 121127 2| FURNACESHED f\ /f et o f b= 434160
12 | EOTCRANESMILL ] 53 TOTAL AREA IN SQMETER 49081.20 1B | STOREROOM-II Akmp GF 98.00
13 | EOTCRANE BENDING YARD 1 53 | TOTAL AREA IN HECTARES 4.9039 14| MAINTENANCE smkmoou-m% o,fgw QB
GREEN BELT AREA IN HECTARES 0.1234 15 | CAPACITOR ROOM aF @W G & 50.00
14 | INDUCTION MELTING FURNACE -2500KW| 2 | 5000 | 5263 RPN L ST, 16| SUB-STATION
v GREEN BELT - 2- 316,80 SQMTS. : o714 s
15 | FURNACE PUMP HOUSE ] ” " GREEN BELT - 3- 248.32 SQMTS. 17| CCM WATER COMPLEX R 6 - 28820
% | COOLING TOWERS | o» » 8 | coALSHED-1 ‘ A 20900
17| musoL pRess ganEN s s | COALSHED- ng?%qﬁ ﬁg: 2390
: ”5 EOT CRANES ’ 140 Ly ROAD . i "«-iﬂ’ND/‘\R‘{ 2 | LAB,GF, '2 ﬂ b L ‘*1 871
~~~~~ A% | poteMON PLANT 1 " e EXISTING R oo R i o
o g i St o mecm oLl Qi - Na
MOULD OSCILLATION ! 15 16 SECURITY ROOM QCﬁ Q\ B 19.65
21 | DISCHARGE ROLLER TABLE 1 " 16 SECURITYROOM -1 £, 0¢ (4 b5 9.00
POWER PACKS 1.1 8 % 5 | smacne O F thetf 6K 40000
PUMP HOUSE 1 7 9 TMT srom;asmn-nmo Q ' (415 181952
2 | WITHDRAWL UNIT 15 16 RANDOM STORAGE SHED QLM 73440
3 | TOTAL PLANT LIGHTINING LOAD T ) % INDUCTION FURNACE pfc M L& 515.10
TOTALLOAD| %402 | 9897 INDUCTION FURNACE (R.C.C., RoOF ) R.£. € (4 F 19096
TOTAL LOAD IN ip| 12620 STOREROOM -0 p[p €10 b (. (- 13230
3| storERoOM v A Llaet” - [ 13230
2 | MINISTORE (5’ dm [a ¥ 720
TOTAL AREA 17192
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